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[Rajkumari Amrit Kaur: Reports I 

do receive but it is difficult for me to 
say after how many months they are 
received The number of persons who 
are given B. C. G. Vaccination is made 
known from the places where they are 
vaccinated. We also follow up where- 
ever we can.]

Shri B. Das: Is it necessary that the 
hon. Minister also should reply in 
Hindi when she speaks English so well?

Mr. Speaker: I think the choice is 
hers, and besides, it is better that the 
use of Hindi is extended more and 
more. After all, Members have to 
learn Hindi which is the State language 
now. -

Em e r g e n c y  C h il d r e n ’s  A id  F u n d

*39. Shri Velayudhan: (a) Will
the Minister of Health be pleased to 
state how much progress had been 
made by the Emergency Children’s 
Aid Fund in India in the year 1951?

(b) How many children were fed 
with milk in 1951?

(c) What is the'total amount spent 
in 1951 for feeding the chilnren in 
India?

The Minister of Health (Rajkumari 
Amrit Kaur): (a) There is no Emer
gency Children’s Aid Fund in India. 
Presumably the hon. Member is refer
ring to the health programmes initiated 
in this country with the help of the 
United Nations International Children’s 
Emergency Fund. A statement giving 
particulars of UJ .̂I.C.E.F. programmes 
in India is placed on the Table of the 
House. [See Appendix I, amiexure 
No. 12.]

(b) Milk was received for distribu
tion between July 1950 and December 
1951. The total number of feeds given 
with this milk amounted to about 11*24 
millions.

(c) The total amount of milk used 
on the feeding of children was 8 8 
million pounds. The total cost of this

milk to U.N.I.C.E.F. was $184,230. The 
cost of transportation, storage and dis
tribution was met by the State Gov
ernments to whom the milk was £ Hot
ted. Particulars of expenditure in
curred in this connection by the State 
(Governments are not available.

Shri Velayudhan: May I know, Sir, 
whether the Government of India con
tribute anything for this Fund?

Rajkuinari Amrit Kaur: We do not
contribute anything to any particular 
fund; but we do make a contribution 
to the U.N.I.C.E.F. as an organisation.

Shri Velayudhan : May I know, Sir, 
whether any portion from this is uti
lised for the benefit of children of_ 
labourers in the factories?

Rajkumari Amrit Kaur: Yes
Children of factory labourers are fed.

Shri Dhulekar: Is U.N.I.C.E.F. supply 
distributed on poulation basis or on 
ahy other basis to different'States?

Rajkumari Amrit Kaur: We make 
the distribution according to the 
demands from the States. I do not 
think it is done on the basis of popula
tion. Very often where there is dis
tress in areas, for instance, like Bihar, 
Assam and Rayalaseema in Madras, 
we naturally send all that we have.

Shri Dhulekar: May I know how 
much money is distributed to each 
State?

Rajkumari Amrit Kaur: Money is 
not given; milk is given. The informa
tion that the hon. Member wants is in 
the statement appended to the answer. 
If he wants any more information, I 
shall be glad to supply It.

Shri Velayudhan: May I know whe
ther Government have received any 
report regarding the misuse of this 
“milk supply by certain States?

Rajkumari Amrit Kaur: Not onlyr 
have we not received any report re
garding its misuse; but we have receiv
ed letters of gratitude for the milk that 
is being distributed.

Shri Sarangadhar Das: May I knowv 
Sir, if this is powdered milk imported 
from America or fresh milk supplied; 
from cows here?

. Rajkumari Amrit Kaur: This milk 
comes from America; it could only be 
powdered

Shri Sarangadhar Oas: May I know 
if the quality of the powdered article 
is as good as fresh milk, or it is in  ̂
ferior':
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Mr. Speaker: I do not think we 
need go into it,

Itajkamari Amrit Kaer: It is certain
ly  far better than the adulterated mDk 
that we often get here !

Shri Velayudhan: )Tay I know whe
ther it has come to the notice of Gov
ernment that the agencies which are 
distributing the milk in Travancore- 

^Cochin have been misusing it and that 
a lot of reports have appeared in the 

^ress regarding the misuse c<f the 
milk?

Mr. Speaker: Order, order. I won’t 
allow the hon. Member to make ex 
parte allegations like those. Has he 
any personal knowledge about this ? 
,Has he investigated into it? If so, he 
may communicate to the Minister con
cerned, in case he is sure of his facts. 
As a responsible Member of Parlia
ment.....f

Shri Vebyadhan: I have got here 
press cuttings regarding the allegations.

Mr. Speaker: If he is not prepared 
to take responsibility for the facts, he 
has no business to put a question.

Shri Velayudhan "ose—

Mr. Speaker: Order, order.
Shri Nambiar: I want to put ques

tions on several matters.
Mr. Speaker: The hon. Member 

should know that, every Member who 
desires to put a question cannot be 
given a chance. He is one of the five 
hundred. I am trying to distribute, as 
far as possible, opportunity of putting 
questions. But when I find that the 
same Member gets up over and over 
again on every possible subject, well, 
my impression becomes a little adverse, 
and I then think that I must give that 
chance to ^me other Member. The 
hon. Member's business is to Stand up 
each time when he likes and to put a 
question when called upon— n̂ot other
wise.

Shri Nambiar rose—
Mr. Speaker; I do not want any 

argument; the hon. Member will take 
whatever lessons he wants from this.
R i s e  i n  P r ic e s  o f  R a t io n e d  A r t ic l e s  

OF F ood

•40. Shri B. K. Das; WiU the 
Minister of Food and Agricattnre be
pleased to state:

(a) how the withdrawal of food 
subsidy has reacted on the price of 
rationed articles of food; .

(b) in what States, on what articles 
of food and to what extent it has re
sulted in increase of prices; and

(c) what State Governments have 
taken steps against the rise of prices?

The Minister of Food and Agricul
ture (Shri Kidwai): (a) This has 
resulted in an increase in the issue 
prices of rationed foodgrains except in 
Uttar Pradesh and Madhya Pradesh, 
where State Governments have main
tained the issue prices prevalent be
fore the withdrawal of the subsidy 
scheme.

(b) A statement is placed on the
Table of the House. [Sec Appendix I, 
annexure No. 13.1 .

(c) As stated in answer to part (a). 
Governments of Uttar Pradesh and 
Madhya Pradesh have maintained the 
previous issue prices. The Govern
ments of Bombay and Mysore are sell
ing‘milo below its economic cost.

Shri B. K. Das: From the statement 
I find that the rise in the price of 
coarse rice varies from State to State. 
While it is Rs. 11/15/- in the case of 
Bihar (Jamshedpur) it is Rs. -/lO /- in 
the case of West Bengal. May I know 
the reasons for this divergence in the 
rise of prices?

Shri Kidwai: States sometimes pro
cure rice and sometimes import it from 
other provinces, or even from abroad. 
Then they pool the prices and fix it 
according to their resources.  ̂ Some 
may be paying some subsidy; some 
may be selling at the price at which 
it is procured.

Shri B. K. Das: In the case of wheat 
the rise is almost uniform. Am I to 
understand that this enhancement of 
Rs. 7 is the subsidy that used to be 
paid formerly?

Shri Kidwai: That may be so.
Shri B. K. Das: May I know whether 

the Central Government is contemplat
ing any change of policy in this 
matter? ^

Shri Kidwai: We are trying to see 
if we can reduce prices by procuring 
more local grains or otherwise. The 
matter is under consideration and I 
hope a decision will be taken soon.

Shri Dabhi: Is it a fact that the 
procurement prices of indigenous fcod- 
grains of similar or superior quality 
are far lower than the prices of food
grains imported from other countries?

Shri Kidwai: That is true, because 
the imported price is the price that is 
orevalent in the countries frgm which 
:he wheat or rice is imported.




